FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
LAKHARI RESOURCES PRIVATE LIMITED
Operating in the Business of wholesale trading of computers, peripherals,
equipment, IT Hardware Parts, and packaged software in Tamil Nadu
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the Corporate Debtor along with
PAN & CIN/LLP No.

LAKHARI RESOURCES PRIVATE LIMITED
CIN: U72900TN2018PTC125045

Address of the Registered Office

No. 5/2 (3/2), Murugesan Street, T. Nagatr,
Chennai-600017, Tamil Nadu, India

URL of website

NA

Details of the place where the majority of
fixed assets are located

Chennai, Tamil Nadu

Installed capacity of main products/services

NA

oo

Quantity and value of main products/
services sold in the last financial year

As per the Financial Statement as on
2023-2024, Revenue from Operations of Rs.
101.83 Cr.

™~

Number of employees/workmen

2 employees

©

Further details, including the last available
financial statements (with schedules) of two
years, a list of creditors, are available at the
URL

For further details, write an email to:
cirp.lakhari@gmail.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at
URL:

For detailed EOI and eligibility criteria,
please write an email to
cirp.lakhari@gmail.com

10.

Last date of receipt of expression of interest

30-11-2025

11.

Date of issue of the provisional list of
prospective resolution applicants

03-12-2025

12.

Last date of submission of objections to the
provisional list

08-12-2025

13.

Date of issue of the final list of prospective
resolution applicants

13-12-2025

14.

Date of issue of information memorandum,
evaluation matrix, and request for resolution
plans to prospective resolution applicants

13-12-2025

15.

Last date for submission of resolution plans

12-01-2026

16.

Process email ID to submit EOI

cirp.lakhari@gmail.com

17.

Details of the Corporate Debtor's

registration status as MSME

Corporate Debtor is MSME and registered as
a Medium Enterprise

Date: 31-10-2025
Place: Chennai

Jitender Kothari
Deemed Resolution Professional

For LAKHARI RESOURCES PRIVATE LIMITED
Reg. No. IBBI/IPA-001/IP-P00540/2017-18/10965
AFA No. AA1/10965/02/311225/107315 valid upto 31/12/2025

Address :702, Orchid A Wing, Evershine Park CHS,
Off Veera Desai Road, Andheri West, Mumbai-400053
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CHENNALI - 31-OCTOBER-2025

Vallabhbhai Patel’s

administrative reforms

he famously called the
“steel frame of India” These
services were envisioned as
impartial, professional, and
enduring institutions that
would uphold constitutional
governance across political
regimes, ensuring both
continuity and integrity in
administration.

Over the decades, Patel’s
system has not only
survived but also adapted
to the changing dynamics
of Indian democracy. His
vision of a unified and
efficient administrative
structure underpins India’s
federal polity even today.
The district administration
model, led by the District
Magistrate, continues to
serve as the pivot of
governance, Crisis response,
and policy implementation—
demonstrated most vividly
during the COVID-19
pandemic. The integration
of princely states has
proven remarkably durable;
none of these regions have
witnessed major secessionist
movements, reflecting the
depth of the administrative
and psychological integration
achieved under Patel’s

Dr S Ramanathan

Sardar Vallabhbhai Patel’s
administrative reforms
stand as the cornerstone of
India’s post-independence
governance framework. In
the immediate aftermath of
Partition, when the nation
faced the colossal challenge
of unifying 562 princely
states, Patel’s vision and
pragmatism transformed a
fragmented subcontinent into
a cohesive political entity.
His use of the “Instrument
of Accession,” aided by the
tactful diplomacy of V.P.
Menon, ensured the seamless
assimilation of diverse and
often feudal regions into the
Indian Union. More than a
political act, this was an
administrative revolution
that laid the foundation of
a strong, centralized republic
capable of accommodating
diversity within unity. Patel
recognized that political
consolidation was futile
without administrative
coherence. Hence, he
reconstituted the colonial
Indian Civil Service into
the Indian Administrative
Service (IAS) and Indian
Police Service (IPS), which

guidance. Simultaneously,
the TAS continues to embody
the principles of national
integration by deploying
officers across linguistic
and regional boundaries.
Yet, the system also faces
challenges Patel could not
have foreseen—political
interference, erosion of
bureaucratic neutrality, and
the growing gap between
generalist administrators and
the specialized demands of
a technologically complex
world. The government’s
recent policy of lateral
entry at the joint secretary
level marks a conscious
evolution of Patel’s model,
seeking to blend his enduring
administrative vision with the
demands of contemporary
governance.

In retrospect, Patel’s
administrative architecture
remains India’s most enduring
legacy of institutional
nation-building. His reforms
prevented the “Balkanization”
of postcolonial India and
established a resilient
bureaucratic order that could
absorb social, political, and
economic shocks over seven
decades. As India advances

VA

toward a knowledge-driven
economy, Patel's framework
continues to provide stability
while inviting transformation.

The challenge today
lies not in dismantling the
“steel frame)” but in re-
forging it into a dynamic,
transparent, and performance-
oriented system that reflects
modern expectations without
compromising the unity Patel
enshrined. His administrative
philosophy—anchored in
discipline, neutrality, and
national service—has
evolved from a mechanism

of survival to a living
system of governance,
constantly renewed by new
reforms and technologies.
The continuing vitality of
India’s civil services and
the integrity of its federal
structure stand as enduring
tributes to Patel's foresight.
His legacy affirms that sound
administration, rooted in
ethics and efficiency, remains
the invincible foundation of
the Indian Republic.
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welfare aid to triba

Chennai, Oct 31:

In a continued effort
to empower tribal
communities through
sustainable development,
Seek Foundation, led by
its Founder Dr. Vimala
Britto, has donated two
ambulances, one load
vehicle, and several
tailoring machines worth
over Rs. 50 lakh to the
tribal people of Kotagiri
and Gudalur.

The handover ceremony
was held at St. Britto’s
Academy (SBA), Chennai,
in the presence of Mr.
Alwas, Secretary of the

NAME CHANGE

|, PUSHPALATHA KANDHASAMY
DEVA DOSS GANDHI W/O
Thiru.A.SUDHAKAR, born on
12/07/1984, Residing at No:5E,
Buddhar Nagar, 5th street, New
Perungalathur, Chennai— 600063.
Shall  henceforth be known

Nilgiris Adhiwasi Welfare
Association (NAWA),
and Dr. Thamas Ponraj,
Chief Executive of Seek
Foundation. The initiative
highlights the Foundation’s
continued commitment to
healthcare, livelihood, and
community welfare in
remote tribal areas.

0

As part of its ongoing
programs, Seek Foundation
has earlier donated a
fully equipped medical
ambulance and supported
the construction of 20
houses for tribal families in
Gudalur, enhancing access
to healthcare and improving
living conditions.

India. Publications Division, | |as

PUSHPALATHA DEVADOSS

Ministry of Information and | [GANDHI-

Broadcasting, Government PUSHPALATHA KANDHASAM

of India. DEVA DOSS GANDHI
NAME CHANGE NAME CHANGE

NAME CHANGE
ANIZ AHAMED GHOUSE,

NAME CHANGE
I, ASHA KUMARIJAIN, l

/0. PARVEEN KUMAR] S/o. RAZAK MOHAMED
NEMICHAND, Date of Birth; GHOUSE, Date of Birth:
01/04/1985, ADDRESS: .

30.11.1962, Address: No.123,

NO.81/80, ANGALAMMAN KOI|
ISTREET, SHEVAPET, SALEM sth STREET, GANESH NAGAR,

’ ’ ] ARAKONAM, VELLORE -
636002. shall  henceforthl | 631003 ghall  henceforth
be known as be Known as
ASHA KUMARI JAIN PARVEEN
KUMAR ANEES AHAMED GHOUSE

ANIZ AHAMED GHOUSE
ASHA KUMARI JAIN

NAME CHANGE NAME CHANGE
My Daughter, MEENA, DATE OF I, Old Given Name: HARIPRIYA
BIRTH : 02/11/2009, ADDRESS: Old Surname: THIRUVALAM|

KARTHIKEYAN, D/O. KARTHIKEYAN,
Date of Birth: 05/04/1998,
JADDRESS: NO 144, BIG MANIYAKARA|
STREET, CHENGALPATTU- 603002.
Shall henceforth be known as
New Given Name: HARIPRIYA
New Sur Name: KARTHIKEYAN

Old Given Name: HARIPRIYA
Old Surname: THIRUVALAM

NO.805, 8TH FLOOR, RWD
ATLANTIS APARTMENT, METHA
NAGAR, AMINJIKARAI, CHENNAI
- 600029. shall henceforth be
known as  MEENA MARIAPPAN

GVIJAYARANI, (HIRUVALAM
Mothe
NAME CHANGE
I, RJYOTI KATARIA, W/O NAME CHANGE
- VINOD KUMAR, ~DATE ll\’/IOHAMMASDARNIlg\E\'I\‘AAI\’J DATVgg)F'
OF BIRTH:  29/01/1983,( | |gjrTH: 10/03/1984, ADDRESS:
Address - OLD NO 82,|| [No.5, A4, APCO ~ APARTMENT,

BALAJI NAGAR, 3RD STREET,
ROYAPETTAH, CHENNAI- 600014.
Shall

NEW NO 169, Mint Street,
Sowcarpet, Chennai-600001.

shall henceforth be known as henceforth  be known
JYOTHI as SHA NAVAS KHAN

R JYOTI KATARIA| | |SAMEENA
SAMEENA

NAME CHANGE
I, VINODA, S/O:- ANOPCHAND,
DATE OF BIRTH: 21/12/1980,
Address :- OLD NO 82, NEW NO
169 Mint Street Thakka Street, Tiruvannamalai,

» Min reet Pincode -606601. shall henceforth
Chennai-600001. shall henceforth be known as New Given

Name: MOHAMED ASHIR New
beknown as VINOD KUMAR| | |Sur Name: ISMAIL
VINOD A

NAME CHANGE

I, Old Given Name: MOHAMED
ASHIR OId Sur Name: MOHAMED
ISMAIL, Date of Birth: 24/10/1983,
ADDRESS:  NO.50/34,  Kalkuthirai

Sowcarpet,

Old Given Name: MOHAMED

ASHIR OId Sur Name:
MOHAMED ISMAIL

NAME CHANGE

I, Old Given Name: Arumugam
Subramaniam Old  Surname:
Muthuveeran, S/O :Muthuveeran
Arumugam, Date of Birth:
25.04.1974, Address :NO.38, Rajiv
Gandhi Nagar, 1st Main Road,
Nerkundram, Chennai 600107.
Shall henceforth be known as
New Given Name: SUBRAMANIAM
New Sur Name: MUTHUVEERAN
ARUMUGAM

Old Given Name: Arumugam
Subramaniam Old Surname:
Muthuveeran

NAME CHANGE

1, MONIKA MATHESWARAN,
W/O. THIRU V.G. PRABU, Date
of Birth: 22.10. 1992, (District

of Birth: Salem), ADDRESS:
NO.11, D 25 Lake View Road, West
Mambalam, Chennai — 600033.
Shall henceforth be known
as MONIKA PRABU

MONIKA MATHESWARAN

NAME CHANGE
My Daughter THIVYA LAKSHI (Date
of Birth : 18.12.2009) (Place of Birth:
layankondam,  Ariyalur  District,
ITamilnadu) residing at Okanatham,
Pillichikuzhi, Udaryarpalayam,
Ariyalur, Pin 621804, Tamil Nadu,
shall henceforth be known as|
DHIVYALAKSHMI K by virtue of an
IAffidavit dated 13.10.2025 sworn
before notary Mr. G. Ramalingam at
Chennai.
KARTHIKEYAN R
SUBEDAR JC774257M
Fathe

NAME CHANGE
I, VENI ANTEN NIROSHINI

VAZ, D/0: Deshoran
Vaz, Date of Birth:
23.05.1988, ADDRESS : NO. 14,

Peace Apartment, Door No.F1,
Bajanai Koil Street, Choolaimedu,
Chennai - 600094. shall

henceforth be known as VENI
ANTON NIROSHINI VAZ
VENIANTEN

NIROSHINI VAZ

PUBLIC TICE
My client Mrs.M.Kokila, D/o. Late Mr.Veeramani
@ Mani and W/o. Mr.Yuvaraj (Aadhar No.
6531 5658 7871), aged about 38 years, residing
at Door No.3, YMCA, Thiruvottiyur, Chennai
600 019, is the absolute co-owner of all that
piece and parcel of Land and Building bearing
Old Door No.29, Present Door No.2/29, Kaliman
puram Street, Thiruvatees waranpet, Mount Road,
Chennai 600 002, comprised in 0.S.No.313 &
314 in C.C. No0.6169 and R.S.No.234, of
Triplicane Village, Mylapore Taluk, Chennai
District, measuring an extent of 873 sq.ft., of
land and building thereon and she and other
legal heirs of late Mrs.Lakshmi Ammal, had
acquired the same by virtue of inheritance
from the Settlement Deed dated 06.10.1972,
bearing N0.985/1972, at SRO Triplicane. It is
reported to me by my client that Original Settlement
Deed bearing Document No0.985/1972, at SRO
Triplicane Chennai 600 002 was missing/lost on
08.08.2025, at Madras High Court Campus,
near NDPS Court, Xerox Shop. Anybody is in
possession of said document or having any
claim over the said property may contact the
undersigned within 7 days, otherwise it is
deemed tat there are no adverse claims over
the said property.
C.Sri Murugan Advocate
No.152, 6th Floor, Thambu Chetty Street,
Chennai 600 001
Cell:8608633911

NAME CHANGE

I, Old Surname:Mark Daisun, Old
Given Name: Jonath Sundar Singh,
S/O: Mark Daison, Date of Birth:
29/12/1995, ADDRESS:  YHWHS]
GRACE, 2nd Floor, NO. 21, Suresh
Nagar, 2nd Street, Valasaravakkam,
Chennai —-600087. Shall
henceforth  be known as New|
Surname: MARK DAISON, Newj
Given Name: JONATH SUNDAR|
SINGH

Old Surname:Mark Daisun, Old
Given Name: Jonath Sundar Singh|

NAME CHANGE

I, Old Surname: Mohamed Ismail,
Old Given Name: Samrah Fathima,
D/O: Mohammed Ismail, Date of]
Birth: 09/11/2004, ADDRESS: 13/11,
IAmman Pagoda Lane, Sevenwells,
Market, Chennai —-600 001.
Shall  henceforth be known|
as New Surname: MOHAMMED
ISMAIL, New Given Name: SAMRAH
FATHIMA

0Old Surname: Mohamed Ismail,

Old Given Name: Samrah Fathima

NAME CHANGE

1, KM SUGANDHA
MEHROTRA, Wj/O. Gaurav
Mehra, Date of  Birth:
28.11.1977, ADDRESS:
NO.5074, Lakshmi House 6th
Street, North Ram  Nagar,
Madipakkam, Chennai—600091.
Shall henceforth be known
as SUGANDHA MEHRA

KM SUGANDHA MEHROTRA

NAME CHANGE

REKHA POONAMCHAND JAIN
\W/O. Rounak Goutham Jain

Date of Birth 15/02/1993
(Mumbai, Maharashtra), residing]
at Flat NO 4A , 4th Floor, 789
IAriyan  Lane, Vepery Chennail
600007. | Shall henceforth known|
as REKHA ROUNAK JAIN

REKHA POONAMCHAND JAIN

NAME CHANGE
I, PETER RAJ RUTHPREETHI,
\W/o . ARUN PRASATH, DATE OF
BIRTH 09/11/1990, ADDRESS]
No.5/13, 19TH  STREET,
B V NAGAR , NANGANALLUR,
CHENNAI - 600061. shall
henceforth be known as|
PREETHI ARUN
PETER RAJ RUTHPREETHI

NAME CHANGE

I,  AKASH NAHAR . P, S/O .
PRAKASHCHAND, DATE OF
BIRTH ; 11/10/1973, NO.
3 /229, GROUND FLOOR, 8TH
CROSS STREET, M.K.B. NAGAR,
VYASARPADI, CHENNAI - 6000039.
Shall henceforth be known as
AKASH KUMAR . P

S/0. PRAKASHCHAND
AKASH NAHAR . P

NAME CHANGE

I, PUSHPA ARUN, D/O:
Augustine, Date of Birth:
03.04.1987, ADDRESS Flat
NO. 371, Door No0.11/695A,
AVVAIYAR STREET, EVP NAGAR,
IYYAPPANTHANGAL, CHENNAI
— 600122. shall henceforth be
known as PUSHPA PASCA
MARY.A

PUSHPA ARUN

NAME CHANGE
My  Daughter, AAYISHA
MARYAM MOHAMMED
ISMAIL, Date of Birth:
01.04.2009, ADDRESS : No.46,
Mettu Street, Ayanavaram,
CHENNAI - 600023. shall
henceforth  be  known as
AAYISHA MARYAM
Mohammed Ismail,

Father

NAME CHANGE
I, Old Given Name: RAJESH LENIN,

Old Surname: CHANDRA PRAKASH,
S/0:Chandra Prakash, Date of
Birth: 26/10/1979, ADDRESS: S.1.S.
Queens Town Apts, Flat D-317,
D- Block, 3rd Floor, Kayarambedu,
Nellikuppam Road, Guduvanchery,
Chengalpattu, Chennai-— 603202.
Shall henceforth be known
as New Given Name: RAJESH
New Sur Name: LENIN

Old Given Name: RAJESH LENIN,
Old Surname: CHANDRA PRAKASH

NAME CHANGE
|, ROOHI NAZ SHIEK KHADER
BASHA W/o. MOHAMMED
REYAZ, D.O.B: 01.11.1985
Residing at 29B/12 3rd Street,
K.M. Nagar, Ambur, Tirupattur
District, Pin - 635802 Shall

henceforth be known as

ROOHI NAZ MOHAMMED
REYAZ
ROOHI NAZ SHIEK KHADER

BASHA

I, Old Given Name: SHAIJU

Old Surname: SHAJAHAN, S/O
. SHAJAHAN, Date of Birth;
05.04.1984, Address :N0.9/291,

I, Old Surname: Murali Mohan

Old Given Name: Jayashree, D/o
Deenadayalan, W/o. Murali Mohan

Date of birth : 29.12.1981, Address :

Kundrathur Main Road, Kovur, .

Chennai — 600128, Shall | |£. Thambu _steet  Tripfcane
henceforth be known as he?ngg}orth be  known as
;":‘A"”g“’e“ Name: EBENEZER| | |\ew Sur name : DEENADAYALAN

NEW Given Name: JAYASHREE

New Sur Name: SHAJAHAN Old Surname: Murali Mohan

Old Given Name: SHAIJU

0Old Surname: SHAJAHAN Old Given Name: Jayashree

NAME CHANGE NAME CHANGE
I, Old Given Name: POORNIMA
Old Surname: MANOHARAN, W/O:; CHAPPkNlKATHAVARAg';\ON_
RANGARAJ SUBRAMANI, Date of] CHAPPANI. Date of Birth:

Birth: 14/07/1986, ADDRESS: NO|
117/A, BHARATHIYAR, 2ND CROSS
STREET, MADHAVARAM, CHENNAI

17/02/1981, ADDRESS: NO.54,
New Vaniyankula 8th Street,

| 600060. Shall henceforth be| | | Tiruvannamalai -606601.
known as  New Given Name; Egglllvn gsr;‘f:\];?ngiven Namt:::
22322‘\}{%‘ New Sur Name: [ f, ATHAVARAYAN New  Sur

Old Given Name: POORNIMA Name: ARUMUGAM

Iven Name:
| : MANOHARAN KATHAVARAYAN
Old Surname Ol SHAPPAN|
NAME CHANGE NAME CHANGE

I, ANEES FATHIMA MOHAMMED I, Daivasigamani Doraiswamy

YUSUFF, w/O . Finoz Mohamed, S/o. K. Doraiswamy, Date
DATE OF BIRTH 14.03.1988, of Birth: 04/01/1947,
ADDRESS  Jains Pebble Brook, Flat Address: PLOT No.15, FLAT
No.FE, Block 18, Madha Kovil Street, NO 15D, V.S. MANI NAGAR,
Oggiam Thuraipakkam, Chennai MADHAVARAM, CHENNAI
- 600 097.  shall  henceforth| [ 600 049. shall henceforth
known
t:/'-\emzlzs FATHIMA %[ |be  known as

Daivasigamanee Doraiswamy

ANEES FATHIMA > . A .
Daivasigamani Doraiswamy

MOHAMMED YUSUFF

NAME CHANGE NAME CHANGE

I, NARANGI, W/O .RAMESH I, SHARAVAN KUMAR. G.K,
KUMAR, Date  of  Birth: S/o.Kalairajan.G.K, Date of
18/07/1987, ADDRESS Birth:  05/04/2005, Address:
OLD NO.2, NEW NO. 22, S1, SAMYUKTHA APARTMENT,
BOMMU CHETTY STREET, NO.89, DOCTOR'S COLONY,
PARK TOWN, CHENNAI- JAYANTHI NAGAR, 4TH CROSS
600003. shall henceforth| | |STREET, KOLATHUR, = CHENNAI
be known as —-600 099. shall  henceforth
NARANGI RAMESH KUMAR || [P known as
NARANGI SHRAVAN KUMAR. G.K

SHARAVAN KUMAR. G.K

NAME CHANGE NAME CHANGE

1, DHANALAKSHMI 1, ABHA DEVI . A, W/O .
GAJENDIRAN, D/O AKASH KUMAR, Date Of Birth:
Gajendran, Date Of Birth: 19.07.1979,N0.3/229, GROUND
13/06/1987, NO. 10, FLOOR, 8TH CROSS STREET,
ARUNACHALAM ROAD, M.K.B. NAGAR, VYASARPADI,
SALIGRAMAM, CHENNAI CHENNAI - 6000039. Shall
- 6000039. Shall henceforth be known as
henceforth be known as SUBHADEVI W/O.AKASH
Dhanalakshmi Gajendran KUMAR

DHANALAKSHMI GAJENDIRAN ABHA DEVI . A

PUBLIC NOTICE

1, Adhirajan S/o Vanjinathan residing at south street sithamalli post,

kattumannar koil taluk, Cuddalore district duly issuing this public

notice that my original title deed bearing Doc.N0.998/1981 was

lost on 10.10.2025 near kattumannarkoil kadai veedhi while taking

xerox and online complaint also lodged in kattumannarkoil police

station in CRA25531942.1f anybody found then please inform me in
the below mentioned address.

Adirajan, S/o Vanjinathan

South street, Sithamalli post,

Kattumannarkoil taluk, Cuddalore district.

IN THE HIGH COURT OF JUDICATURE AT MADRAS
(Ordinary Original Civil Jurisdiction)
O.P. No. 436 of 2025

In the matter of the Letters Patent Act, 1865
And
In the matter of V. Vennila, a mentally retarded

V. Saravanan, S/o. Late Vasudevan,
No.216, Hajiyar Nagar, Pudupattinam,

Kancheepuram- 603102.

Please take notice that the above Original Petition No. 436 of 2025
has been filed by the Petitioner before the Hon’ble High Court of
Madras, seeking an order under Clause 17 of the Letters Patent
to appoint the Petitioner as the legal guardian of Ms. V. Vennila, a
person with mental disability, and as the person and manager of her
property. The Petitioner has further prayed for authorization to act
on behalf of Ms. V. Vennila in all legal, financial, and administrative
matters, including liaising with the Nuclear Power Corporation of
India Limited to secure her rightful family pension.

...Petitioner

When the matter was taken up for hearing before the Hon’ble High
Court on 22nd October, 2025, the Hon’ble High Court was pleased
to order general paper publication. The matter is now posted for
hearing on 27th November, 2025.

Any person having any objection to the grant of the said petition

may appear in person or through a duly authorized pleader before

the Hon’ble High Court on the said date, or on such other date as

may be fixed by the Court, and shall produce documentary and oral
evidence in support of their objection.

B. BARATH KUMAR

COUNSEL FOR PETITIONER

ORIGINAL LAND / PROPERTY DOCUMENT LOST

Rajesh Babu (Aadharcard Id No 4270 5097 6157...) S/o. Jayaraman
Years, Residing At No 1/304 Venugopalswamy Street Pallikuppam
Madavaram Taluk Po; Vilangadupakkam Tiruvallur 600052 aged
About 41 Years, Do Hereby Inform To The General Public That |
Have Lost The Original Land Document Pertaining To My Mother
Documents Property Registered In Padmanaban To Krishnamohan,
Document No 1/2442/1990 Registered At Tiruvottiyur..Sub Registrar
Office. If Anyone Finds The Said Document, Please Contact Me In
Over My Phone No 9840632108...And.. The Above Residential
Address Or Redhills Police Station Ref’ Online Complaint No
Cuj25544447)

PUBLIC NOTICE

My Client Mrs.Habibunissa, W / o.Mr.Ahamed Ali Patala residing at
No.42/2, New Street, Nungambakkam, Chennai - 600 034 hereby
mforms that the Original documents viz., (1) Rectification Deed
dated 20.03.2007 vide Doc.No0.7303/2007 (2) Rectification Deed
dated 28.03.2007 vide Doc.N0.7248/2007 before SRO Thiruporur
pertaining to the proeprty bearing Plot Nos.5 & 6, Royal Sea View
Compound, B Block, Kanathur Reddykuppam Village, Thiruporur
Taluk, Chengalpet District comprised in S.No.83/9B(part),
83/9A(part) measuring 2400 Sq.Ft., + 2400 Sq.Ft., misplaced by
my Client while taking photocopies for legal purposes. Hence it
is hereby informed to the general public that any one who is/are
in possession of the said documents is/are directed/requested to
handover the same to the under signed within 7 days from the date
of publication of the notice. It is further informed that anybody tries
to create any encumbrance on the said property by misusing the
misplaced documents the same would not have any legal sanctity
and are punishable under law.
R. Ramesh Chander , Advocate
No.43/11, Srinivasaperumal Koil 1st Street,
Thiruvottiyur, Chennai- 600 019.

Mobile : 9841018689

PUBLIC NOTICE

This is to notify the public that our client intends to purchase all that
piece and parcel of land and building bearing Northern portion of Plot
No.4 (i.e., bearing Plot No.4B), land measuring an extent of 2139 sq.ft.,
together with Ground Floor and First Floor, house building having built-
up area of 3100 sq.ft., situated in Shalimar Garden, Fifth Street,
Injambakkam, Chennai — 600 115, comprised in Survey No.69, bearing
Patta No0.2088, new Patta No.5349, as per Patta, Survey No.69/4A,
situated at Injambakkam Village, formerly Tambaram Taluk, now
Sholinganllur Taluk, Kancheepuram District, within the limits of Greater
Corporation of Chennai, and situated within the Registration District of
Chennai South and Sub-Registration District of Neelankarai, hereinafter
referred to as the ‘Said Property’The current owner of the “Said
Property” has represented to hold a clear title for the Said Property,
however, in order to confirm his title, our Client, the Purchaser is issuing
this Public Notice. Thus, any person claiming any right over the Said
Property is hereby called upon to furnish their claim/objection with proof
within 7 days of this public notice to the undersigned. In the absence of
any objection or claim with proof within the time stipulated, our client
will proceed with the transaction and any subsequent objection/claim
shall be of no avail and would be deemed to have waived and not binding
on our Client.

KAUSHIK N SHARMA

KNS LAW CHAMBERS

No.17/1, Vidyodaya 1 st Cross Street,
T.Nagar, Chennai- 600 017

Ph: +91-9962516118
office@knslawchambers.com.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
LAKHARI RESOURCES PRIVATE LIMITED

Operating in the Business of wholesale trading of computers, peripherals, equipment,
IT Hardware Parts, and packaged software in Tamil Nadu
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the Corporate Debtor LAKHARI RESOURCES PRIVATE LIMITED|
along with PAN & CIN/LLP No. CIN: U72900TN2018PTC125045

2. | Address of the Registered Office No. 5/2 (3/2), Murugesan Street,
T. Nagar, Chennai-600017, Tamil Nadu,

India
3. | URL of website NA
4. | Details of the place where the Chennai, Tamil Nadu
majority of fixed assets are located
5. |Installed capacity of main NA

products/services

6. | Quantity and value of main
products/ services sold in the
last financial year

As per the Financial Statement as on
2023-2024, Revenue from Operations
of Rs. 101.83 Cr.

7. | Number of employees/workmen 2 employees

K. Kumaravel

Phone: 044 42965454
Email: kk@pocl.com

: Chennai
: 30.10.2025

Place
Date

PONDY OXIDES AND CHEMICALS LIMITED

Registered Office: 4th Floor, K.R.M. Centre, No.2, Harrington Road, Chetpet, Chennai - 600 031.
Tel: +91-044-42965454 Fax:+91-044-42965455 CIN: L24294TN1995PLC030586
Website: www.pocl.com / Email: info@pocl.com
SPECIAL WINDOW FOR RE-LODGEMENT OF
TRANSFER REQUESTS OF PHYSICAL SHARES

Notice is hereby given that in terms of SEBI Circular No. SEBI/HO/MIRSD/MIRSD-PoD/P/CIR/2025/97
dated 02" July 2025, a special window has been opened for re-lodgment of Transfer requests of Physical
shares. This applies to Transfer Deeds lodged prior to 1% April 2019 which were rejected/returned/not
attended to due to deficiency in the documents / process / or otherwise. The re-lodgment window is open
from 7" July 2025 till 06" January 2026, and all such transfers shall be processed and would be credited to
the transferee(s) in demat mode only if all the documents are found in order by the Company / RTA.
The transferee(s) must have a demat account and need to provide a copy of its client Master List (CML),
along with the requisite documents, while lodging the documents for transfer with the Company/RTA.

Eligible Shareholder(s) are requested to contact the Company or its Registrar and Share Transfer Agent
(RTA) viz., Cameo Corporate Services Limited for further assistance.

Director Finance & Company Secretary
Pondy Oxides and Chemicals Limited

POCL

Cameo Corporate Services Limited
Subramanian Building,
#1, Club House Road, Chennai- 600 002
Phone: 044 40020741
Email: investor@cameoindia.com
For Pondy Oxides and Chemicals Limited
-Sd-
K. Kumaravel
Director Finance & Company Secretary

8. | Further details, including the last
available financial statements
(with schedules) of two years, a list
of creditors, are available at the
URL

For further details, write an email to:
cirp.lakhari@gmail.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at URL:

For detailed EOI and eligibility criteria,
please write an email to
cirp.lakhari@gmail.com

10. | Last date of receipt of expression |30-11-2025
of interest

11. | Date of issue of the provisional list [03-12-2025
of prospective resolution applicants

12. | Last date of submission of 08-12-2025
objections to the provisional list

13. | Date of issue of the final list of 13-12-2025
prospective resolution applicants

14. | Date of issue of information 13-12-2025
memorandum, evaluation matrix,
and request for resolution plans to
prospective resolution applicants

15. | Last date for submission of 12-01-2026

resolution plans

16. | Process email ID to submit EOI cirp.lakhari@gmail.com

17. | Details of the Corporate Debtor’s
registration status as MSME

Corporate Debtor is MSME and
registered as a Medium Enterprise

Date: 31-10-2025
Place: Chennai

Sd/-

Jitender Kothari
D, q jon Professi

For LAKHARI RESOURCES PRIVATE LIMITED

Reg. No. IBBI/IPA-001/IP-P00540,/2017-18/10965

AFA No. AA1/10965/02/311225/107315 valid upto 31/12/2025

Address :702, Orchid A Wing, Evershine Park CHS,

Off Veera Desai Road, Andheri West, Mumbai-400053
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IN THE COURT OF THE HON'BLE SUBORDINATE JUDGE, ALANDUR
1.LA.NO. 1 & 2 OF 2024

IN
0.5.NO. 797 OF 2021
Hi Bzur Rehman & another ...Petitioners/Plaintiffs
Vs
Sivagami (died) & others ...Respondents/Defendants
Qungy Syflefiy
Cuhug 4,5,6,8,9, 11, 13 to 18 g‘bé,]u.l adliggiseflen samdwns
Qsfihs waaf: Hm OCempbgrrryesn (R4), g/g (P&LD,
Qaevell eflgowieol il (R5),  5/6lL. @&n Q&s\)iﬁ@smﬁ
(Re), s/ |_| ® SBDICsID, @mmsﬂ @5 : yHw 616870, Limipw
6T6v0T.38/2, wineneowiLel Qgm, Wingrai LDI'II'IQ&I_ pruiGul_enL,
stinsmsm-eoo 014, . S. HevGaeveurenr (R8), H/6L. Q@ feuedlrisid,
. S. apsirrags (R9), 5/0u. Hm. Heuedisind, Geuisst (aeufl: eevr.77,
QaenfGuLenL, u@gg,uu;@ Spaug, Qgsienes-600 054, Fb. FevEUTET
(R11), g,/@u 8w Hmesewsn, Hm. oy sur‘r_r,'e_r,@mrm (R13) &/Qu. Hm.
cipeTTeDT, Sl éﬂsu@mnn (R14), g,/@u Bm. Ameewen, giend (R15),
% Slmeipemen, SyasbLOMET (r16)m  &/6u. SHwm. Hmeipemrsi,
Ln(‘éa.smsulﬂ (R17), &/0L. Hm. Hmeigewer, Qeuiisst (paeull: e6ver.42/27,
Bai 4eug) Cgm, LLLmIgmb, SLeIg-600 072, SHm. R.S. TegstT
(R18), /0. Q@NSm@m, 5/Qu. Sm.N.gmosmbl, ARRR aeteorsagessiv,
SpBE, Casitenen-600 016 @aemed Gopuly edigonyisst olaig
wrlgesfled  weyFisT, edinesmisemen  srLlenisemes  Ceidbads
G&mﬁj BNHSHE0  lFigeen EGSaMaS) Cupaly Gamiliged 03.11.2025
Sieim) eSlFnrenessTdE su@eﬂr,r)gj smiseT CrriqunaGeunr oi6beg shiseflss
QupsEIlEhit @mmn&(ﬁmn et SMemey  10.30  emflwenelled  gy0TE
Geuetorg. 2 6iengy. SeDIb LI 55516) aieINens) ShsEDSE a5Ie @UBSMme
UL &M1& SILnGLD sT6TLenS SiiieyLd.

K. RAGHU RAJ, Advocate

Office: "Ranjanam"

#15, Anna Street,

Chitlapakkam, Chennai-600 064,

Cell No.: 93400 66480, E-mail: raghuraj_lawyer@yahoo.co.in

Qesitenar 2wy BHwsrpid
(2-uSl6d HEID 2-1led Pedeors eud@ UDHIW Sy sTeuamnT)
5CeohL g eTever. 849/2024
QiHw eurfafenws sLb XXXIX/1925
Qgn_iunes weniefled 12.08.2009 oyetrm @b Gunes
B Ca.68.CamwmbLgbd Seurseflsr 2 ulle snged
Qgniunes ey (18/08/25 Cadlui L

 NAME CHANGE

|, Mona Mugunthan,
D/O Arjunan Joghee, Date
of Birth : 11/06/1979, Address :
14 B Rams Apartments 181,
TTK Road, Alwarpet,
Chennai - 600018. Henceforth
be known as Mona Arjunan

GlLIWIF LM MLD
mmest, Kalifathullah Natal Ibrahim
mnHs G5 : 25-July-1973
SHeng Quwi: H)(,. Mohamed Ibrahim
No: 2/8, Munavar Avenue, 2nd Street,
Essa Pallavaram, Chennai -600043.
Tamil Nadu, India, @\6v eug &£ Cmebr.
BT eTeuTg] GlLWen Iy
KALIFATHULLAH MOHAMED
IBRAHIM NATTAL
65T LMD S QS TETITL S TS
@56 epevid MleN&HCmebr.

B esf1CLo6v, H6iT SMETHSI
Crb T8 8 155 (6TH 8 851561 LD
KALIFATHULLAH MOHAMED
IBRAHIM NATTAL
eT6iTM)] SieMipsSLILI[HIH CmedT.

-Kalifathullah Natal Ibrahim

QuwiF wrHOLD
REKHA POONAMCHAND JAIN
sewteuir Guwi:  Rounak Goutham

Jain,  Gpis Gsd: 15/02/1993,
((pibevu, WwaMTTeHIGTT), Lol Qb.
4A, 4eug) 1wmg, 789 yflwnsir
Fhg)l, GeuiGuifl, Q& 6tT6m 65—
600 007, eetip  (paeuflufed
udlé gL Hest Dl
REKHA ROUNAK JAIN

st6hn)  SjemipdaLiLB\SCmebt.
REKHA POONAMCHAND JAIN

0 0 .
Quwiy LT HDLD
Old Given Name: rumugam|
[Subramaniam old Surnamet|
Muthuveeran, shews  Quuwi:
Muthuveeran ~ Arumugam,  dpis
Czd): 25.04.1974, @p.38, yredlel
S BN, Teug) Glioufei]
Crr(®, QU @6t 1b, [AEZ PO
— 600107. et6v1m (paeuMufed 6udld@ b
5 e Beafl New Given Name:
[SUBRAMANIAM New Sur Name:|
MUTHUVEERAN ARUMUGAM etsinm)
BN
Old Given Name: Arumugam
Subramaniam Old Surname:
Muthuveeran

QuwF wrHmLDd
PETER RAJ RUTHPREETHI,

SewTel
PRASATH s
09/11/1990, Q®.5/13,
Qsm, B V pai, prispeosi,

ARUN
Csa:
196ug)

Quuwir:

QuwF wrHoLD

SAMEENA, sewteulr  Qluwi:
MOHAMMAD RIZWAN, Ypis
Gsd: 10/03/1984, Qp.5, A4,
APCO  APARTMENT,  umeongd
Bar 3augl Qsm, TruiiGuienL,
Qasstemer—600014 61681
weauflleo aufls@n mrss Gefl
SHA NAVAS KHAN
SAMEENA T63Tm)

SioY&eILHEHCnetr.
SAMEENA

. . .
QuwF rHMLD

Old Given Name: RAJESH LENIN,

Old Surname: CHANDRA PRAKASH,

sheng Guwi: : CHANDRA PRAKASH,
Gpss  Czd:  26/10/1979,  S.I.S|
Queens Town Apts, uwemm’ D-317,

D- femrs, 3eugi wmg, swrmbCUE®),
Qroells@uub G, &n@eungrGe,
OELIERVITECR 560160 60T —
603202.  et6tim (aeuflulied  eudls@ )
et @efl New Given Name: RAJESH,|
New Sur Name: LENIN stem)|
o1& s ECne.

Old Given Name: RAJESH LENIN,

Old Surname: CHANDRA PRAKASH

QuwF WwrHmLd
VINOD A,
ANOPCHAND,
Gsd:  21/12/1980,
4.Q5.169,

QeenamGuL_snL,

sheng Quwi:
dpbs
L.0B.82,
Qsm,
Qgsrenenr  —
600001. et6t1m (paeuflufed eudlé@id
Brsn  Qefl VINOD KUMAR
seml SjevpsaLiLBEHCneit.
VINOD A

1l egor

QuwF wrHoLD
Daivasigamani Doraiswamy,
sheng Quuwi:  K.Doraiswamy,
Sipis Cad: 04/01/1947, Nemm™
Q®r.15, uvemm @m®.15D, V.S.
wewfl B&, LIGETD, ClFsTene —
600 060, sWPBIG. 61651
waauflled eudlé@d mrssr Beufl
Daivasigamanee Doraiswamy

aem  Sem&sLILGSCebr.
DAIVASIGAMANI DORAISWAMY
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2. 9.Qg6ve0ibione, &/QL. LTTSSETTS,
34, oo genb, QLiurseund Camnile Qgm,
wulleoni,, Gasitenes — 600 004
3. Blyrgeo s, 5/Qu. TAGasruned,
L7K, ungfgnass sreverl,
Cs.Ca.ma1m, Gasemen— 600 078
4. Ga.6M.umeongd). &/Qu.KP.euggymegest
No.111, gewoy gemb, L9.6160.feugs srenev,
wulleori, i, Q&sstenest — 600 004
*5. Smwd. oy i.setmemsibione, (Qmbgeui)
&/Qu. TK.ymorenigob, M30A, sun sreve],
5. (penigml gnenev, Ca.Cs.paim (Cohs),
Qlgstemen— 600 078
6. Hpwd. oy wreod), &/Clu. TrisTTsh,
stevor.21, 194, e9&Cevreiy emm_eiv,
Q5@ W Qg w®, Hmeunsmbluyf,
Qgsitenen — 600 041
7. Hwwd.q. NGz, 5/Qu. KV. ugiwprue,
8.9. 9451165, 5/CL. Ga.68.LSWDBMLIEH,
7 wHmib 8 eiFliwenignrisetlen eudling b
16501, 14, (ipCemmeieui BaT, Toug HLLIb,
Beugl @MI&E Afleunssib, e@Er — 635 109
9. gyi. Gadlsein, /0. §.6. Trore)igLD,
3G, syradl FuGynev srieb,
856 e16t1. 1/2, l(HHUNESID,
GeutbLyedl ybwsit Camuled Clgm.
ApHebUTESLD, Ibue, Glgstener — 600 092
G YT ELD T
(oaug) Uirdleurd) pzCeomL L) sTeir 849/2024 P6d 2_6Ter 2_FFrelleiriig.
adli sriferrre GaissliulDeTermi eflevrewrii
LO)| 6TERT. 2860 /2025 BN6T: 04 /07 /2025)
Qgsitenem—600004, wulleonii,i, Siufgeunsl Camled Qg m. Lenpw stedor.
111, yHw etevor. 34, er6tip MeongsHed cudlss 12.08.2009 yetim B w1
Guren Ge.efl. GamwmibLiggid éqsun&aﬂsu‘r p_ufﬂs\) Qanggﬂ&&aﬂs\) aCgeid
ungHweng CarmAn o & & 5 S(HSlerTnen,
BHweimid Hieunss sneMlsp aupkiGeausnH@ ey wrerdE@ Clgsmenes
2 wit BHweirn BHwrei P. gemuned pemesfleneoulien 10.11.2025 oysiimy snened
10.30 wewfllé@ Guhuiy wey ellemmememuien Gurg BLeugsmaHTETLI
unigg srsmg oL Gsumemames Csflalsss Csmaepwrn Sges
epeod SMelssiiLEpriss.
20251b sye01( &GCLTUT wigb, 221> Cad) Qlssmenearuied
emswmiILfL_ LU L g)

29). (& TWBmy T ewresr S. semewTein
weagrrler aipsaiesT (g6l ugeureriy)
6TT. 107, FLL_ J|OMEET, ®5Ceomhy Wflay1.
2 wig#werpid, 2 wiBHwearpid.

QgsTemnear-600 104 QesiTenaT-600 104

uigeud G
SEPEILie sefleflsdr, Unéergertiadr, o LsremiissT, i anrfHCeuf LTsEissT
wHYIb ASTGSsILLL Qusraursst yfluapdlsr Qorss aemfiasle FHULG umbd

waifl iGsrigsv NerGeal eNANGL L 1qhHsTer
alBpLusamg QeaafliuOSgiausharer SempLiy

(BzAw sL6r Firss amsuhGpri wHpib Apmgiy e arflu (Au@Bpiaer puissr Qpmay
Bewed Qewedpenp Sioremd) @i cfssr, 20166 i@ 6l 36A (1)6r £ip )

QFI_iLenLW SHe0EE

sl fiGsmiae MeorCoul eMAGL L
CIN: U72900TN2018PTC125045

1 | sniiuCrl sLement QUi wHmib

PAN & CIN/LLP No.

aed. 5/2 (3/2), WHCasen s,

2 | ufley sieues el
B, Qesinenen - 600017, SOHHIG, YibSun

QuwF wrHoLDd
KM SUGANDHA MEHROTRA,
sewteur GQuwr:  Gaurav Mehra,
pis Csd: 28.11.1977,
QB.5074, el &l amejesv Geug
Qg (H, BTG FIb B, WIGLILITSSLD,

Qasmemer— 600 091. 65T
seufluled eudls@b mrs Qexfl
SUGANDHA MEHRA

s16hml  Siemw&s LB S Cmebr.
KM SUGANDHA MEHROTRA

ENROLLMENT NOTICE

After 10 days of the publication

of this notice and  within
THREE months thereafter.
I, |, KARTHICK K, S/O,
S.Kalaivendan, aged 29
years,permanently  residing at
No.2/54, 'D' Type, Sidconagar
19th Street, Villivakkam,
Chennai— 600049. I Intend
having my enrollment as an

advocate moved before the
Bar Council of TamilNadu,Bar
council buildings,High Court
Campus,Chennai 104.
Those who have any valid
Objections may Notify the same to
the Bar Council within ten days.
KARTHICK K

ENROLLMENT NOTICE

After 10 days of the publication
of this notice and within
THREE months  thereafter. |,
I,GEETHA C, D/O CHANDRAN,
Age: 36 Years, residing at

No.3/649 MGR NAGAR, 3RD
STREET, PALAVAKKAM,

CHENNAI-600 041. Intend
having my enrollment as an
advocate moved before the Bar
Council of TamilNadu,Bar council

buildings,High ~ Court  Campus,
Chennai 104.
Those who have any valid

Objections may Notify the same to
the Bar Council within ten days.
GEETHA C

61607 LD&E0T Hsafledr GLDMIT 6f
(Dhakshinkumar V) sbens et
Bb. S eGeutns @Lom, DHS
G54 03-11-2008 IDHe
LDTEULLLD 6\F60T6m6DT) 6T600T. 2,
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V. oLl
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MONIKA MATHESWARAN,
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MONIKA PRABU sT6bTm)
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MONIKA MATHESWARAN
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G.VIJAYARANI,
Smi

ENROLLMENT NOTICE

After Ten days of the publication
of this notice and within Three
months thereafter |, ASWIN.M,
S/o:  Martin, aged 25 vyears,
permanently residing at No.150,3rd
Street,North KPK nagar,Perungudi,
Chennai-600096, intend having
my enrollment as an Advocate
moved Before the Bar Council
of Tamilnadu and Puducherry,
Bar Council Building, High Court
Campus, Chennai-600 104. Those
who have any valid objections may
notify the same to the Bar Council
within Ten days.

ASWIN.M

Gusiteninifl@ ssiremin iy
B&lemid. &letmig e

A.S No. 21/2024
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EMD to be deposited by through Demand Draft Favouring PUNJAB NATIONAL BANK,
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Name: EBENEZER SHAIIU Newj
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Old Given Name: SHAIJU
Old Surname: SHAJAHAN
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AKASH NAHAR .
PRAKASHCHAND,
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NAME CHANGE
1, ROOHI NAZ SHIEK KHADER
BASHA W/o. MOHAMMED
REYAZ, D.O.B: 01.11.1985
Residing at 29B/12 3rd Street,
K.M. Nagar, Ambur, Tirupattur
District, Pin - 635802 Shall

henceforth be known as

ROOHI NAZ MOHAMMED
REYAZ
ROOHI NAZ SHIEK KHADER

BASHA
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Old Given Name: layashree, speng
Quwi: Deenadayalan, sewreur
@uuwr: : Murali Mohan, Wpis Csd
29.12.1981, #7, sy Qsliy COsm,
1) (61606016 Caemst, Qestiemerr ]
600  005. sT6tTm (1P )
udlé@n  mrs Befl  NEW Sur
hame DEENADAYALAN NEW,|
Given Name: JAYASHREE eT6tT)|
lsimpsaL@HCDe.

Old Surname: Murali Mohan
Old Given Name: Jayashree

BLib: Cgen , Gag): 31.10.2025 omssflesin’ L ysrfl, ucamns Cragemed eumid

Qasremer 2 wiBHwermid
(2-ulleb HMID 2 Wlled Peveors aulpdi@ LUDHIW Sy eTauent)
58y ey eTever. 125/2025

25w aurflafennd #ib XXXIX/1925 Qgmiurer
wgyedled 09.03.2023 Sisrmy Bopgl Curar Sm.Ca.Lud
Seuitsefler 2.1l6d srgand Qgriurer wey / aurflafas Carmb way
19. QeuriisGLgetr,
wreienLbs Hwm.Ca.Ludl Seuisefls waer,
yow 66833, LW 668, HEms Sbwen Careléd Greteug Csm,
auuyefl, Qasienen-600026.
..... NENELD LY
/ afiit /
9. Qgeveu@Lont, TERTOEL b ﬁ@.@a.lc.bu’é,] Sieuiserlen waeir, steor.6, ubHleuns
Bat, CH@m OFm, L Imed LTésD, s1EhdLTb, SBPHIG 600 123.
56 Afeurd)
Eh&eTT, WrewTomLbS S, wud euisafllen wash, saflenswbner 4, w
Smeipewien  Qeusiiuy, sy Crrgn Qsm, SLAiugd), ulLmigmd,
Smeueeeni, F8PHIH-600072
. @rem_raug Wreurd
Sevaad), wremmoenL kg Sb.Ca.Lud seuissilsn waer, eer.o, Gregm (g6
Qs®m, Caaut Qsm, @PErdlon pai, sanb ey, & 7, SBPBEIH-600072
~epsrpreaug) Krdleurd)

Qesienen-600026, euLupefl, smeswbLsr Caneley 2605 Qsm, yHw
ai6i.33, U 6.8, ey (paeuflufed eudlds eubg 09.03.2023 Iyetmy)
Boba Curenr Hm.Ca.uud oeuiseallen 2l Cenggisaaie gCoemib
unsuens Canmaln Senameuhid ShsEHEE 5660566 smame Bwsimib
Bieunasenenis) apBGusHEE ey, Ogsmer 2 wiBSvein wrevLi
Ganii_iged 07.11.2025 y6tmy snemev 10.30 wemflég Cuomuig wepy eflgnysnemmules
Gurgl BLegsMSMETI LTSS ShisHmg) ay_@w Qafelssié
(AEY [} @'_, ePeVLD N BN OL:]

2025 gyetiB S&CLILT gD 151 Cad Qsmmsmufﬂs\) emaQumiLflL_ Ol Lg).

M/S.8f58rrgd, wengrrfer aupssies,
T, 194, YW SaBSO FLL JDEET,
2 wiBfoerm sLigL1b, QssTmear-600104
S. s eturewreit
2 g6l uSleumer,
wsCony Wfley - 1, 2 wiBd werpib, QFstamar 600 104

Quuwif LrHOHID

Old Given Name: HARIPRIYA
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BEFORE THE HON'BLE STATE
CONSUMER DISPUT
COMMISSION-CHENNAI
CMP.No. 744 of 2025
IN
F. A. No. 820 of 2025
Dr.Amudha,
C/o.Anthony's Hospital,
Madhavaram, Chennai - 600060
Petitioner/Appellant
Vs

1. Mr. T.Selvaraj,
Son of R. Thiraviyam,
No.4, Subiksha Apartments,
St. Mary's School Road,
Sembium, Chennai- 600011
and 2 others
...Respondents/ Respondents
To:
Dr.Lakshmanan Saravanan,
C/o. Anthony Hospital,
Madhavaram, Chennai - 600060
Please take notice in the above
matter that the Petition application
to condone the delay of 610 days
in filing an appeal 29.08.2023
passed in CC.No.43 of 2008 by the
Hon'ble District Consumer Disputes
Redressal Forum, at Tiruvallur. The
above said case came up before the
Hon'ble State Consumer Disputes
Redressal Commission at Chennai
on 24.10.2025 and the Hon'ble
Commission ordered Substituted
Service against you returnable by
24.11.2025. Hence | request you
to appear before the above said
Commission, at Chennai on the
aforesaid date at 10.30 A.M. either
in person or through your counsel.
Failing which the matter will be
heard and decided in your absence
and you will be set exparte.
J.Arun Prasad
Advocate
Counsel For Appellant

Qe 600 093 a6t
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Dhanalakshmi Gajendran,
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DHANALAKSHMI GAJENDIRAN

Quw wrHmLd

PUSHPALATHA KANDHASAM
DEVA DOSS GANDHI  sewteur
Quwi: Hwm.ASUDHAKAR, dmis
Cs8:12/07/1984,  aeim:  5E,
Usst mai, Saugl Qsm, ySlw
Qu@prsmSsTT, Ossenes
600063 st1681m (pseuflulled eudlé @)
mesr  Qevfl PUSHPALATHA|
DEVADOSS GANDHI 1681
wp&aluB&HGnebr.

PUSHPALATHA
KANDHASAMY DEVA DOSS GANDHI

el wral L 2 flawulliied
wHId GDDeflue) FGeuf FHwsirpid
Comflruapeooomi
I.A.No. 2/2025
AND
.LA.No 1 /2024
AND
0.S.NO. 764 /2024
S.eun&, S/0, &1 Fesofl
WENSTTT /eund
e
el L s fSsemeveur Sjeuiaet
SNEALTID TeIL L Ib HMIb LIeVT
adliwenernyi/ NrSeundlast
To,
wenfl R6,06
&/Qu, QETsaednisD
s16501:87, HmeSHwibioesr Gamufled
Qg m, Q&L I1qeuT&sLD,
Qlgememnen—41.
wesmyi/eund), CuGe @MU
adiwegni/Nreundlse adns

Cumhaetor BAwsimsHed
AUPHSG — HNHSHO Qauig)eemmi.
Bhbs eupssrteng eHioesTyT/
Nydeund) UHENSEHHNS
cumAeTm 19.11.2025 6T

Memenems@  Cur_riul Gereng).
T EOVOTE Y afiwgngnym/
WrHeurd)  CuflGeor, aupssEnT
epeowrasGeur  opeorms  Ceust(plb.
Qometue, Qi awss @0
SHOOLILFFIONS BEwenmsSeo
ETONEEEINIG cT6TLINS,
Bns el (1 feir epevid
Qg M6 58160 snetd Gmebr.
. TreWT
wesTrT/ eurdluller
aupssflenr

OILITHI M APLIL|

e HLRSEMIT .. ClaunisCL_Feir (BT 6TeWwT.4042 1165 §956),
5/6L.Coot".apgrand Guullpée wpseud Hil Crest Apartment 2A 56,
Gleuris. prgmuess Cgn®, Sunssmu ped, OlFadeear 600 017. 6Tag)
S QssImEG  Oempgonar s Cendg  alaursGley
aleuflsasriLL Rerer CFmgGaar SLbgh 02.09.1997 , 06.01.1997, [
CaFuied yastemr paj FmjuPausdded 1997-1b upLSHw 812
wpoid 814 Qpbugns  LSuTEUGEEGSLD Regwll LSBTGS
RenL_daLs ClUHDSIELD.
cTeg) S PSS GpseL CFSHeT Loy 2 MewLowmary e el
CropLig ClengGlein aeh Sy auemTiiseT 1) Hemu LghHy e1adr. 1156/1985,
Cad 26.03.1985 2) Hevywit’t LGBy erew51.814/1997, CaH 06.01.1997
3)0lngl yFsmt usdy eaar.600/2000 Csd 25.05.2000 4)
QoL g oGt LGFymisear 2508/2014, 2509/2014, Czd
16.06.2014 HGOTEHTT hjj FIj LiFausid LFHaurHulpd@HLd opaIenthise
sessoey Gumi ad L g, GCopLly Fe) YeeRTEIGMET QbBTET cUenT|
sy ss @Quevailsveney. GLODLILY Fe) Y eUGTEIGGT SYGISSH/LD
aafleo Cuayth el sl CQubprd  Bpssi  alewrgsGle
QYEUGHTEIEST 7 BT S@SGET QUL @G CsL (s
OamereriL®&ngl. Cupuy Cs@aln@ger HeaLssaldame  6TeDI6)
smewoey Gumieill L g eemy em Oelwliu®n Guaib &
usHIsms sl aCse@d alowEEsms aPLOSHAH g oTarg)
S Gldsm opmith yeurg) &BLbLSSTET S HLILGSSTE TS Q)b
ofladlcfer  epedh  Osflaldgd Camar@Cner. Syeeumy aGseyLb
aflbuBisnsar  gpUBSHAIE  YeuisEhh@®  Boms  FLLiug
By 5% 6T(h&&HLILI(hILD.
Qg afauyd
Olgcitavar Lomeul’ L tb, (pet1y e1&GLomi LoPmLd HBIGLLLUTGSLD Sevs
BHGLITg SyeLoibsssmT STeyaT, CamubGLI(B) SIILoLb, LOGHET eTesT.5111,
550, e1ai.36, H 19e118 1618 O35, yewmenm p&l, Gleaaar —40, aiCa
GTGHST.207 LIMIL., 1§.6TeN.6Te0wr.27 Lemns erewsr.7, eumi(h) 1 Loassrovid VI,
aflevGrentib 3062 F&uguileh 489.92 Fgimy LIALL NS LNSLOE®EILLD, 288
gy OAULNE Une weay , B YLDGSETET BEHGLOTY
GUUGLLET  cTev.9/1,  gewgerd  “Astalakshmi  Flats”  @sm@
&L 19 L LILPLILIGTR)EGT 500 gLy Lopmid 925 Fgmguiley Clung LGSwLb
2 GTeTL_MBIGLD.
Adders for Service:-
D. Isaac Daniel,
Advocate,
No.4/203, Mogappair East,
Chennai-600 037.
H.P. 98849-82786, 94441-40435.

Qurg Mledliiy

cieng sLEssMT Beeneownellen wast S, semsTIN, L eumenTuied
GOUALOUC Bster  Qangdlen  ppevwwren 2 Mepwwnei  sETLENS
Qurgiwsaené@s Csfelsata @g. oeur SRO WBQU@mbUgMT Camiie
2016 gy SyEH Speuemt etewr. 943 45 uBley Qe L ufleigsmen
usfrsdlen aped ezt Qupmyerenni; . egevigsir SflevGLrum wHYID
cieng) sLAsant S, senarmgn GeCw @ HennGaunpmriur L g Cueb,
SROUBELIGLYETT ey 2016 S Sye(H peuew eTeiwr. 2335 & LSy
Qeiwiinl L Smsst usdnd, L emenie @Audiul Geter Qangg
Qgn_iures Qgremeps Gureng @Mss 30.03.2016 Gl Smsst
usSb Cuebd @MUALiLL Geteng. wigliLTEsh gni uetalléE@ Simdayeien
&l (B sremeuled SyemwpicTen semLuled song sLAssni CHaETL F6
dmdsn usdrsemg Cmmse pame a@ss (WuenGLIg OFrmenhs
Gurengned, wilILTESD Sreued gempulsd B QHILTuTE QW &Meue LsTT
Sefléaiu Qeteng semmib seg sldssmt Cuaib ard@dnnt. aerGa,
wliunGsDh s Hamowsde em s udey Qeiwiu’ Gsreng, Cugn
29.10.2025 Gguli L CSR etetr 445/2025 @éir sneDIS WIQLILITGHD STeu6d
Spieuneni S, sewmemsn Qs @UUSASTEILIT.  steGou, Guhaaiw
SpeuemsSlen LngBIIML mausSHHEGD ez Coheadiu oyaemsmsi
upf SMbs SV MAUSHHEGD sTEuHLD i) S Leusnemudled
AL iUl L Qengdlen g 2 femwo, 2 Menio, g&rrmm 2eve0g Canfléema
oausdpsed aaued @bs ooy Qauefldi il gy prsesen
&8y @Il uu @eter wauflled msQumiuflouc L puficbd @bs
SHOUEISMG QLILIEHLEHEOMD  606Vg) Gungjmrrsm SHOUETT BTG (ETH 65T
sast 2 NenwCanramen Gréae Qeuweond sem QLNEILEEEHEE g6t apeotd
Qsflelsstiu@dng. e Qsiwg seufermsd, CuGon @Bl
Speuemid Qgremepaiell LgraGoaun ooeg asan@lnss WquigsnsGan
shaUL@D, Coed S emended @RI ol Geer  QangHed
wrflLfehgn abs 2 fawCaman @ome, Goeb cerg sl dssnr
OrE ulguelLiulL Qersems Cuaib @iy Geeonned emswnsteun.
Qergg) efleurid
snepdlyrd  wreul b, uwbQu@GbYgTT sreust, euemiyrd  Srmogded,
Qesiienen QziE udey wreul Lib wHmD WEAU®BDLSIT emens udey
wreul L sAhH@en Semwhaisten #iGeu eretor.364/4 Qb 2 eien 28 Gasiisefled
13.25 Qe [QghE uEd] Qe sl Hesder obs LGS wHMID
uniged  Sjemenggih aLsE: eyt @GUseaucelsEFasnbgwoner
Qengg wHmbd Bgwster Heow  6fl. erewn.364/4,050Ca: a6l  Heowd,
As@: sl Heow, Cuondled: semarmias@s Csmbgwrer  Heob
.76l gom . ereivd, ered.ered.1q.
ussMEHT (9840690516)
eTew. 11/6, gresv efsv QArf@Lsiré), Nermi ereir. 3C, 3eug) gemd,
snid BaT 26ug) Quullér Crr®), SiemLwry, Gasramar 600020




